
(DR. PRATAP  CHANDRA  CHUN- 
DER): I beg to lay on the Table: —

(1) A copy of the Draft National 
Policy of  Education,  1979 (Hindi 
and  English  versions)  [Placed 
in Library.  See No. LT-4378/79].

(2) A copy eaeh of the follow-
ing papers  (Hindi and  English 
versions): —

(l)  Annual  Report of  Lalit 
Kala  Akademi, New  Delhi, for 
the year 1977-78.

(ii)  Review  by the  Govern-
ment  on the  working of the 
Lalit Kala Akademi, Now Delhi, 
for the year 1977-78 [Placed in 
Library. See No. LT-4379/79],

Statement  Re.  Recent  visit  op  the 

Minister  of  External  Affairs  to 

USA

THE MINISTER OF EXTERNAL 
AFFAIRS  (SHRI  ATAL  BIHARI 
VAJPAYEE):  I beg to lay on the
Table a statement regarding my visit 
to the United  States of America 
from 20th to 25th April, 1979. IPlaced 
m Library. See No. LT-4380/791.

Central  Excise  (Ninth  Amend-

ment)  Rules, 1979

THE  MINISTER OF  STATE IN 
THE  MINISTRY  OF  FINANCE 
(SHRI  SATISH  AGARWAL): On 
behalf of Shri Zulfiquarulla; I beg to 
lay on the Table a copy of the Cen-
tral  Excise  (Ninth  Amendment) 
Rules, 1979, (Hindi and English ver-
sions) published in  Notification No. 
G.S.R. 617 in Gazette of India dated 
the 21st April,  1979, under section 
38 of  the Central  Excises and Salt 
Act, 1944.  [Placed in Library,  See 
No. LT-4381/79].
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Now, Shri Dhanik Lai Mandal to 
make a statement.

Presidents’  Order  dated 27-4-79 in 
relation to Union Territ' ry of Goa, 

Daman and Diu

THE  MINISTER OF  STATE IN 
THE MINISTRY  OF HOME  AF-
FAIRS (SHRI DHANIK LAL MAN-
DAL):  Mr. Deputy-Speaker, Sir, I
beg to lay on the Table a copy of 
Order published in  Notification No. 
S.O. 234 in Gazette of India dated the 
28th April, 1979 notifying President's 
order dated the 27th  April, 1979 m 
relation to Union  territory of  Goa, 
Daman and Diu, issued under section 
51 of the Government of Union Terri-
tories Act, 1963. IPI'iced in Library, 
See No. LT-4383/791.

1901 (SAKA)  Crash Landing of 294
I .A. Boeing at Madras (CA)

12.09.hrs.

COMMITTEE  ON  THE WELFARE 
OF  SCHEDULED  CASTES  AND 

SCHEDULED TRIBES 
Minutes

SHRI  RAM DHAN  (Lalganj): I 
beg to lay on the Table a copy each 
of the Minutes of the First to Fifty- 
second sittings of the Committee on 
the Welfare of Scheduled Castes and 
Scheduled Tribes.

12.10 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Repor t ed  Cr ash La nding of India n 

Air l in es  Boeing-737 a t  Madras 

Air por t

SHRI JYOTIRMOY BOSU  (Dia-
mond  Harbour):  Sir, I call  the
attention of the Minister for Tourism 
and Civil Aviation to the following 
matter of urgent public importance 
and request that  he may  make a 
statement thereon:

“Reported crashlanding of Indian 
Airlines Boeing-737 at Madras Air-
port on the 26th April, 1979.”


